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@) No civil flight from 1100-1700 hrs. on day 6.

@iii) Number of scheduled flight movements permissible from day 1 to 6 between
0600 to 2230 hrs. is 100 and on day 7 is 110 movements.

(d) and (e) Yes, Sir. Government of Maharashtra has already identified a site at
Purandar near Pune for establishment of a new greenfield airport and the Maharashtra
Airport Development Company (MADC) has appointed a consultant for preparation of
Techno Economic Feasibility Report (TEFR).

Air connectivity with Raigarh airport in Chhattisgarh

1627. SHRI RANVIJAY SINGH JUDEYV: Will the Minister of CIVIL AVIATION be

pleased to state:

(a) whether the Raigarh Airport in Chhattisgarh is one of the airstrip/airport

which was under the list of small route connectivity by air; and
(b) which are the places which will be connected with Raigarh Airport?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): (a) Raigarh Airport has been included in the tentative list of under-
served airports under Regional Connectivity Scheme (RCS) - UDAN (Ude Desh ka Aam

Nagrik).

(b) In the first round of bidding under RCS-UDAN, following routes were
awarded to Selected Airline Operator Raipur ->Bilaspur ->Ambikapur ->Bilaspur ->
Raipur ->Jharsuguda -> Raipur ->Raigarh (Jindal) ->Raipur ->Jagdalpur -> Visakhapatnam
->Jagdalpur -> Raipur.

Potential of tidal energy

1628. DR. SANJAY SINH: Will the Minister of NEW AND RENEWABLE ENERGY

be pleased to state:

(a) whether it is a fact that the country has the potential capacity of 8,000 MW
of tidal energy;

(b) if so, the details and the research report thereof, and

(c) the plan proposal of Government to develop Green Energy along the coastal

line and the Gangetic delta of the Eastern India therefor?
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THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI RAJ KUMAR SINGH): (a) and (b) As per a study conducted by the
Indian Institute of Technology, Chennai, in association with CRISIL (Credit Rating
Information Services of India Limited) Risk and Infrastructure Solutions Limited, there
is an estimated potential of about 8000 MW of tidal energy with 7000 MW in the Gulf
of Kambhat, 1200 MW in the Gulf of Kutch in Gujarat, and about 100 MW in the
Gangetic delta in Sunderbans in West Bengal. The report is titled "Study on Tidal and
Waves Energy in India: Survey on the Potential and Proposition of a Roadmap" and
is available at the website http://www.ireda.gov.in/

(¢c) Tidal energy cannot be presently harnessed on commercial basis due to
high capital cost ranging from ¥ 30 crore to 60 crore per MW.

Status of Jewar Airport in UP

1629. DR. T. SUBBARAMI REDDY:
SHRIMATI AMBIKA SONI:
Will the Minister of CIVIL AVIATION be pleased to state:

(a) what it the status report of the proposed Jewar airport in UP, which is to
be developed as International Greenfield Airport;

(b) whether required land area has been earmaked and handed over by State
Government;

(c) the details of total investment required for developing the airport and the
pattern of financing; and

(d) by what time, the airport would be operational, phase-wise?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): (a) Government of India, Ministry of Civil Aviation has granted 'site
clearance' to the proposal of Government of Uttar Pradesh (GoUP) for construction of
Noida International Greenfield Airport near Jewar, Uttar Pradesh on 6th July, 2017.

(b) A total of 3000 ha. of land area for the proposed airport is a part of notified
arca of Yamuna Expressway Industrial Development Authority (YEIDA) and the Authority
has reserved the land for proposed Airport in its Master Plan as per GoUP.

(¢) The exact investment and financing of the project comes in the second stage
of approval i.e. 'in principle'. GoUP is required to submit the application along with the
Detailed Project report (DPR) for grant of 'in principle' approval.

(d) The timeline for construction of airport depends upon many factors such as
land acquisition, availability of mandatory clearances, PPP bidding process, construction

schedule, financing closure etc.



